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Rashtriya Swasthya Vikas Yojana

3501. SHRI M.P. ACHUTHAN :
SHRID. RAJA :

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state :

(@)  whether it is a fact that Government plans to launch a new programme
called Rashtriya Swasthya Vikas Yojana funded by the Centre aimed at boosting public
spending in health, both by the Centre and States; and

(b)  if so, the details thercof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI
AZAD) : (a) and (b) The Steering Committee on Health for the Twelfth Five Year Plan,
in its report, has suggested for a new Additional Central Assistance (ACA) to States
through a scheme, along the lines of Rashtriya Krishi Vikas Yojana (RKVY), for Universal
Health Care (UHC) on a 85 : 15 sharing basis between Central and State Governments.

Vacant posts of physio therapists in CGHS, Delhi

3502. SHRI A A. JINNAH : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a)  the number of posts of physiotherapists lying vacant in CGHS, Delhi;
(b) the pay scales offered to those posts;

(c)  whether recruitment rules and conditions of service have been notified for
those posts and are in existence;

(d)  if so, the reasons for delay in filling up those vacancies; and

() if not, by when the recruitment rules and conditions of service would be
framed and notified?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD) :

(@)  Out of 4 sanctioned posts of Physiotherapists in CGHS Delhi, 3 are lying
vacant.

(b)  The pay scale of Physiotherapists sanctioned for Supreme Court First Aid
Postis Rs. 6500-10500 (pre-revised) and for CGHS Medical Centre, Parliament House
Annexe, it is Rs. 8000- 13500 (pre-revised).

(c)to (¢) Recruitment rules exist only for the post of physiotherapists in Parliament
House Annexe. For the posts of physiotherapists in Supreme Court First Aid Post
which have been created recently, recruitment rules are to be framed in consultation
with the DoPT and the Ministry of Law and Justice.



